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NATIONAL COMPANY LAW TRIBUNAL S/
BENGALURU BENCH
COURT NO.1
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 10.07.2018.
PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao vittanala,
2.Hon’ble member (T) Dr. Ashok Kumar Mishra
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Heard Shri Suja Surendran, learned Counsel for Petitioner; Shri P.N Abhishek, learned

Counsel for Respondent.

Both the Counsels reported that, the issue in question is likely to be res'olved
will file settlement Memo on the next date of hearing and requested for adjournment. .
At the request of both the Counsels, post the case on 02/08/2018, under the caption

“Reporting for settlement”.
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